5 —%C

j2-

TO BE PUBLISTED IN PART II SECTIMN 3(ii) OF TFE GAZEPTE OF INDIA

GOVERNMENT COF INDIA
NINISIRY OF FINANCE(DEPARTMENT OF REVEMIE)
NEW DEIFI, the 12th May, 1980,
KW MK NN
NCT IFICAT 101
o a » TIRCOWE TAX
No43289( F.No 203 /120/80- 1A, II): In continuaticn of this Department 's notifi-
cation No,2585(F,No,203/19/78-1I"A,11) dated 21st Movember, 1978, it is hereby
notified for general informution that the institution mentioned below has been
approved by Indian Council of Medical Research, New Delhi, the prescribed
-« authority for the purposes of clause(ii)of sub-section (1) of Sechion 35 of
the Income=~tax Act, 1961 read with Rules 6{(ii) of the Income-tax Rules, 1662
wmder the category of "scienctific r@search asscciation" in the field of
Medical Research subject to the following conditionssi=-

i) That the Association will mwaintain a separate account of the sums
received by it for scienbific research in the field of medicel
research, »

ii) Thet the Association will furnish annual returns of its scienbific
research activities to the Council for each year by 31ist May each
year et the latest in such fortisas may be laid down and int imeted

%o them for this purpose.

“ jii) That the Association will furnish an annual Audited statement of
' accoumt s to the council for each year by 31st May, each year and
in addition send a copy of it to the concerned Income-tax Commissioner.

,\ SCIENT IFIC DESBARCT ASSOCIAT IO
4 SEEUM TNSP IPUTION OF INDIA PESEARCHE FOUNDAT IQM, POQMA

The notification is effective for a period of 3 years from

3 4,1,1980 to 3,1,1983,

R Sd/—

] : , " (J.P. SOARMA)

DIRECT (R, TUE GOVERHMENT' OF INDIA,

Copy forwarded to s~
E 1, 211 Coumissioners of Imcome~tax(2 copies).
: 2, Director of Tnspection(IP & Audit )/Invest igation/RS&P, New Delhi.
g 3, Die, of 0&B(IT,), Ist Floor, Aiwon-e~Ghalib, Mata Sundri Iamg,New Delhi,
| 4, Indian Comncil of Medical Besearch, Medical Fnclave, (Ansari Nagar), Post
; _ Box No.4508, New Delhi-110016, with reference to their letter H0,18/38/77=
; Adnn,II doted 7.4.1980, '
E B¢ The Vice Prezident, Serum Institute of India Research Foundation, Poone=-
, 411001, with reference to bhis letter No,CIIRF/55/317 dated 25.,12,7 addre-
r D ssed to the I.C.M.R,, Mew Delhi,

6, Comproller & Auditor General of India{250 copies},

7o Bulletin Section of the D.I.{RS4P), New Delhi,

- o | Sd/-
' (J.P. SHARMA)
AUPHORIGED FOR ISSUR DIFECT (&, THE GOVERNMUT OF NDIA,
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